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[Shri Vidya Charan Shukla)

Annual Report (Hindi and English versions)
of the Garden Reach Workshops Lamited,
Calcutta, for the year 1970-71 along with
the Audited Accounts and thc comments of
the Comptrolle: and Auditor General thereon,
under sub-section (1) of secion 619A of the
Compames Act, 1956 [Placed sn Library See
No. LT--1882/72)
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12.23 hes.

LEAVE OF ABSENCE FROM THE SIT-
TINGS OF TIIE HOUSE

MR SPEAKER : The Commtice on
Absence of Members from the Sittings of the
House m their Fifth Report have recommen-
ded that leave of absence be gianted to the
following Members for the penods indrated
agawust cach .—

(1) Shn Ramachandran Kadannapah
(2) Shri Satish Chandra

(3) Shra Vikram Mahajan

(4) Shn Bishwanath Jhunjhuowala
(5) Shr1 C. K, Jaffcr Shatet

(b) Shir Anant Prasad Sharma

(7) Shur 1. 1 Gavut

(8) Shn S R Damam

I take it that the House agrees with the
recommendations of the Clommittee

SEVERAL HON MEMBERS  Yes

MR. SPLAKER . Fhe Members will be
wformed accordingly

——

12.24 hrs

COMMIITEE ON PUBLIC UNDER-
TAKINGS

Fourttenri, Frrierntir, SFVENTEENTH AND
I'wenry-rirss REPORTS aND MiNuTis

SHRIM B RANA (Broach) * I beg to
present the following Reports and Minutes of
the Commuttee on Public Undertakings -

(1) (1) Seventeenth Report on Personnel
Polictes and Labour-Manegement
Relations 1n Public Undertakings

(1) Minutes of the sittings of the Com-
mittee relating to the above Report,

30th March to 18th \prd, 1972
(Fourth Scssion)

18th Apnl to 3l1st May, 1972
(Fourth Scssion)

18th \pril to Bth May, 1972

(Fourth Session).

28th March to 24th Apnl, 1972
(Tourth Scssion)

24th March to 2Ist  Apnl, 1972
(Fouith Session).

24th \pnlto 12th May, 1972
(Fourth Session)

21st April to 10th May, 1972
(kourth Session)

5th  Apnlto 5th May, 1972

(Fourth Stssion)
(2) (1) Fwenty-fitst Report “on Bharat
Heavy Electricals Lamited

(31) Minutes of the sittings of the C om
mittee relating to the ibove Report

(3) Fourteenth Report regarding action
taken by Governinent on the recoms
mendations contamned 1n their Sixty-
eighth Report (koutth Lok Sabha) on
Bokaro Steel Lumted.

(4

~

Fificenth Report regardmg action
taken by Government on the recome
mendations contained 1n theawr Thare
teenth Report (Fourth Lok Sabha) on
Ashoka Hotels Limated,

(5) Minutes of the sittings of the Commi-
ttec (1970-71) and (1971-72) relatng
to consideration and adoption of ele-
ven Action Taken Reports.

(6) Mimutes of the sittings of the Com-
mittee (1970+71) and (1971-72) r elatm®
to  Procedural
aatters,

and Miscell ane cuf



